NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI
C.P. NO. 34(ND)10
CA. NO.
CORAM:
PRESENT: SH. R.VARDHARAJAN SMT. INA MALHOTRA
HON'BLE MEMBER (J) HON’'BLE MEMBER (3)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 28.07.2016 AT 02.00 P.M

NAME OF THE COMPANY: \l/s Sushil PanditP & Ors. V/s. M/s. Adsert Web Solutions Pvt.
Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
S.NO, NAME DESIGNATION REPRESENTATION SIGNATURE
s ¢ Qboankls Yok, Adon -

? W S,Lptagvfw.dh ¢ ngt.,ww
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ORDER

At request of the 1d. counsel for the respondent, matter is adjourned

to 02.09.2016.
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